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No. S.0. 1234(E)

Ministry of Road Transport and Highways, Noti.

No. S.0. 1235(E)

Ministry of Road Transport and Highways, Noti.

No. S.0. 1240(E)

Ministry of Road Transport and Highways, Noti.

No. S.0. 1241(E)

Ministry of Road Transport and Highways, Noti.

No. S.O. 1243(E)

Ministry of Road Transport and Highways, Noti.

No. S.0. 1247(E)

Ministry of Road Transport and Highways, Noti.

No. S.O. 1248(E)

Ministry of Road Transport and Highways, Noti.

No. S.O. 1249(E)

Ministry of Road Transport and Highways, Noti.

No. S.O. 1253(E)

Ministry of Road Transport and Highways, Noti.

No. S.O. 1254(E)

Ministry of Road Transport and Highways, Noti.

No. S.0. 1255(E)

Ministry of Road Transport and Highways, Noti.

No. S.0. 1256(E)

Ministry of Road Transport and Highways, Noti.

No. S.0. 1257(E)

Ministry of Road Transport and Highways, Noti.

No. S.0. 1259(E)

No. S.O. 1260(E)

Ministry of Road Transport and Highways, Noti.
Ministry of Road Transport and Highways, Noti.

No. S.0. 1291(E)

Ministry of Road Transport and Highways, Noti.

No. S.0. 1292(E)

Ministry of Road Transport and Highways, Noti.

No. S.O. 1328(E)

Ministry of Road Transport and Highways, Noti.

No. S.O. 1335(E)

Ministry of Road Transport and Highways, Noti.

No. S.O. 1337(E)

Ministry of Road Transport and Highways, Noti.

No. S.0. 1350(E)

Ministry of Road Transport and Highways, Noti.

No. S.0. 1352(E)

Ministry of Road Transport and Highways, Noti.

No. S.0. 1353(E)

Ministry of Road Transport and Highways, Noti.

No. S.O. 1356(E)

Ministry of Road Transport and Highways, Noti.

No. S.O. 1363(E)

Ministry of Road Transport and Highways, Noti.

No. S.0. 1365(E)

Ministry of Road Transport and Highways, Noti.

No. S.O. 1368(E)

Ministry of Road Transport and Highways, Noti.

No. S.0. 1370(E)

Ministry of Road Transport and Highways, Noti.

No. S.O. 1371(E)

Ministry of Road Transport and Highways, Noti.

No. S.O. 1372(E)
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Ministry of Road Transport and Highways, Noti.

No. S.O.

1373(E)

No. S.O.

1375(E)

Ministry of Road Transport and Highways, Noti.
Ministry of Road Transport and Highways, Noti.

No. S.O.

1376(E)

Ministry of Road Transport and Highways, Noti.

No. S.O.

1377(E)

Ministry of Road Transport and Highways, Noti.

No. S.O.

1378(E)

Ministry of Road Transport and Highways, Noti.

No. S.O.

1379(E)

Ministry of Road Transport and Highways, Noti.

No. S.O.

1401(E)

Ministry of Road Transport and Highways, Noti.

No. S.O.

1404(E)

Ministry of Road Transport and Highways, Noti.

No. S.O.

1410(E)

Ministry of Road Transport and Highways, Noti.

No. S.O.

1411(E)

Ministry of Road Transport and Highways, Noti.

No. S.O.

1414(E)

Ministry of Road Transport and Highways, Noti.

No. S.O.

1416(E)

Ministry of Road Transport and Highways, Noti.

No. S.O.

1417(E)

Ministry of Road Transport and Highways, Noti.

No. S.O.

1418(E)

Ministry of Road Transport and Highways, Noti.

No. S.O.

1424(E)

Ministry of Road Transport and Highways, Noti.

No. S.O.

1440(E)

Ministry of Road Transport and Highways, Noti.

No. S.O.

1443(E)

Ministry of Road Transport and Highways, Noti.

No. S.O.

1448(E)

Ministry of Road Transport and Highways, Noti.

No. S.O.

1450(E)

Ministry of Road Transport and Highways, Noti.

No. S.O.

1451(E)

Ministry of Road Transport and Highways, Noti.

No. S.O.

1452(E)

Ministry of Road Transport and Highways, Noti.

No. S.O.

1453(E)

Ministry of Road Transport and Highways, Noti.

No. S.O.

1455(E)

No. S.O.

1458(E)

Ministry of Road Transport and Highways, Noti.
Ministry of Road Transport and Highways, Noti.

No. S.O.

1461(E)

Ministry of Road Transport and Highways, Noti.

No. S.O.

1465(E)

Ministry of Road Transport and Highways, Noti.

No. S.O.

1466(E)

Ministry of Road Transport and Highways, Noti.

No. S.O.

1467(E)

Ministry of Road Transport and Highways, Noti.

No. S.O.

1468(E)

Ministry of Road Transport and Highways, Noti.

No. S.O.

1469(E)

Ministry of Road Transport and Highways, Noti.

No. S.O.

1471(E)

Ministry of Road Transport and Highways, Noti.

No. S.O.

1472(E)

Ministry of Road Transport and Highways, Noti.

No. S.O.

1473(E)

Ministry of Road Transport and Highways, Noti.

No. S.O.

1480(E)

Ministry of Road Transport and Highways, Noti.

No. S.O.

1481(E)

Ministry of Road Transport and Highways, Noti.

No. S.O.

1485(E)

Ministry of Road Transport and Highways, Noti.

No. S.O.

1503(E)

Ministry of Road Transport and Highways, Noti.

No. S.O.

1506(E)

Ministry of Road Transport and Highways, Noti.

No. S.O.

1510(E)

© EBC Publishing Pvt Ltd

-81-



Ministry of Road Transport and Highways, Noti.

No. S.0. 1512(E)

No. S.O. 1515(E)

Ministry of Road Transport and Highways, Noti.
Ministry of Road Transport and Highways, Noti.

No. S.0. 1535(E)

Ministry of Road Transport and Highways, Noti.

No. S.O. 1549(E)

Ministry of Road Transport and Highways, Noti.

No. S.0. 1614(E)

Ministry of Road Transport and Highways, Noti.

No. S.O. 1628(E)

Ministry of Road Transport and Highways, Noti.

No. S.0. 1630(E)

Ministry of Road Transport and Highways, Noti.

No. S.O. 1634(E)

Ministry of Road Transport and Highways, Noti.

No. S.O. 1635(E)

Ministry of Road Transport and Highways, Noti.

No. S.0. 1636(E)

Ministry of Road Transport and Highways, Noti.

No. S.0. 1637(E)

Ministry of Road Transport and Highways, Noti.

No. S.O. 1640(E)

Ministry of Road Transport and Highways, Noti.

No. S.O. 1642(E)

Ministry of Road Transport and Highways, Noti.

No. S.O. 1644(E)

Ministry of Road Transport and Highways, Noti.

No. S.0. 1650(E)

Ministry of Road Transport and Highways, Noti.

No. S.O. 1654(E)

Ministry of Road Transport and Highways, Noti.

No. S.O. 1655(E)

Ministry of Road Transport and Highways, Noti.

No. S.0. 1657(E)

Ministry of Road Transport and Highways, Noti.

No. S.O. 1658(E)

Ministry of Road Transport and Highways, Noti.

No. S.0. 1659(E)

Ministry of Road Transport and Highways, Noti.

No. S.0. 1661(E)

Ministry of Road Transport and Highways, Noti.

No. S.O. 1662(E)

Ministry of Road Transport and Highways, Noti.

No. S.0. 1669(E)

No. S.O. 1671(E)

Ministry of Road Transport and Highways, Noti.
Ministry of Road Transport and Highways, Noti.

No. S.0. 1672(E)

Ministry of Road Transport and Highways, Noti.

No. S.0. 215(E)

Ministry of Road Transport and Highways, Noti.

No. S.0. 33(E)

Ministry of Road Transport and Highways, Noti.

No. S.O. 362(E)

Ministry of Road Transport and Highways, Noti.

No. S.O. 364(E)

Ministry of Road Transport and Highways, Noti.

No. S.0. 36(E)

Ministry of Road Transport and Highways, Noti.

No. S.0. 390(E)

Ministry of Road Transport and Highways, Noti.

No. S.0. 421(E)

Ministry of Road Transport and Highways, Noti.

No. S.O. 436(E)

Ministry of Road Transport and Highways, Noti.

No. S.O. 666(E)

Ministry of Road Transport and Highways, Noti.

No. S.0. 770(E)

Ministry of Road Transport and Highways, Noti.

No. S.0. 861(E)

Ministry of Shipping, F. No. A-12011/3/2021-IWT

Ministry of Shipping, Noti. No. G.S.R. 219(E)
Ministry of Shipping, Noti. No. G.S.R. 221(E)
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Ministry of Shipping, Noti. No. G.S.R. 222(E)

Ministry of Social Justice and Empowerment, Noti. No. S.O. 4877(E)
Ministry of Social Justice and Empowerment, Noti. No. S.O. 4888(E)
Ministry of Steel, Noti. No. S.O. 4903(E)

Ministry of Tourism, Noti. No. S.O. 302(E)

Ministry of Women and Child Development, Noti. No. S.O. 1421(E)
Ministry of Women and Child Development, Noti. No. S.O. 1682(E)
Rajya Sabha Secretariat, Noti. No. RS. 10/2023-T

Rajya Sabha Secretariat, Noti. No. RS.1/1/2023-L

State ActsRules/Regulations etc.
Delhi Shops and Establishments (Amendment) Act, 1961
Delhi (Control of Building Operations) Act, 1955
Kerala Stamp (Amendment) Act, 1973
Kerala Stamp (Amendment) Act, 1991
Andhra Pradesh State Wagf Rules, 2023
Manipur Land Revenue and Land Reforms (Leasing out of Government Land) Rules, 2022
Punjab Public Service Commission (Limitation of Functions) Amendment Regulations, 2023

Andhra Pradesh Notifications
Andhra Pradesh General Administration Department, G.O.Ms. No. 35
Andhra Pradesh Health Medical and Family Welfare Department, G.O.Ms. No. 57
Andhra Pradesh Minorities Welfare Department, G.O.Ms. No.2, Minorities Welfare (IDM-I)
Andhra Pradesh Municipal Administration and Urban Development Department, G.O.Ms. No. 55

Delhi Notifications
Delhi Development Department, F.8(01)/2020/DAM/MR/1828-1842
Delhi Environment Forests and Wildlife Department, Noti. No. ID No. 2283/TO(S)/22-23/12616-23
Delhi Finance Department, F.3(39)/Fin.(Exp-1)/2022-23/DS-1/229
Dehi Finance Department, F.3(40)/Fin.(Exp-1)/2022-23/DS-1/255
Delhi General Administration Department, F.3/5/2020/GAD/CN/469
Delhi General Administration Department, F.3/5/2020/GAD/CN/470
Delhi High Court of Delhi, Noti. No. 74/Gaz/P.F./Superannuation/2020
Delhi High Court of Delhi, Noti. No. 89/Gaz/P.F./Superannuation/2020
Delhi High Court of Delhi, Noti. No. 23/Gaz/P.F./Superannuation/2023
Delhi High Court of Delhi, Noti. No. 24/Gaz/P.F./Superannuation/2023
Delhi Home Department, Noti. No. F.1/47/92-Home(Police-1)/Estt./2817 to 2824
Delhi Home Department, Noti. No. F.18/73/2015/Home(G)/800-809
Delhi Labour Department, F.28/Addl.L C/Exemp./S& EA Ct/2021/5898
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Delhi Law Justice and Legisative Affairs Department, F. No. 1/11/2010-Judl./2053-2055

Delhi Law Justice and Legisative Affairs Department, F. No. 6/28/2018-Judl./Suptlaw/32-34

Delhi Revenue Department, Noti. No. F.24(01/DIG(P)/2022/105-121

Delhi Urban Development Department, Noti. No. F.16(1)/UD/W/2008/370

Delhi Urban Development Department, F. No. 13(470)/UD/LB-1/MCD Elections/2022/DDL B/18-24

Goa Notifications

Goa Civil Supplies and Consumer Affairs Department, Noti. No. DCS/ADCS/CC/AMEND/100/2022-
23/3483

Goa Civil Supplies and Consumer Affairs Department, Noti. No. DCS/ADCS/CC/AMEND/100/2022-
23/3484

Goa Revenue Department, Noti. No. 1/1/3/2022-RD/4454

Goa Tourism Department, Noti. No. Cabinet/2012-13/GTDC-SPV/3633

Goa Tourism Department, Noti. No. N5/3(388)/2023-DT/237

Goa Triba Welfare Department, Noti. No. GSSTFDCL /171/2018-19/L A/2022-23/4991

Manipur Notifications
Manipur Revenue Department, Noti. No. LDM-101/134/2022-REV-REVENUE

Punjab Notifications
Punjab Personnel Department, Noti. No. G.S.R. 20/Const./Art.320/Amd.(97)/2023

Rajasthan Notifications
Rajasthan Medical and Health Department, Noti. No. G.S.R. 78

Tamil Nadu Notifications
Tamil Nadu Co-Operation Food and Consumer Protection Department, Noti. No. I1(2)/CFCP/30/2023
Tamil Nadu Finance Department, Noti. No. 1(2)/FIN/32/2023
Tamil Nadu Finance Department, Noti. No. 1(2)/FIN/33/2023
Tamil Nadu Finance Department, Noti. No. [1(2)/FIN/34/2023
Tamil Nadu Forests Department, Noti. No. 11(2)/ECCF/31/2023
Tamil Nadu Health and Family Welfare Department, Noti. No. [1(2)/HFW/35/2023
Tamil Nadu Home Department, Noti. No. 11(2)/HO/21/2023
Tamil Nadu Home Department, Noti. No. 11(2)/HO/22/2023
Tamil Nadu Home Department, Noti. No. 11(2)/HO/23/2023
Tamil Nadu Home Department, Noti. No. 11(2)/HO/36/2023
Tamil Nadu Home Department, Noti. No. 11(2)/HO/37/2023
Tamil Nadu Home Department, Noti. No. 11(2)/HO/38/2023
Tamil Nadu Home Department, Noti. No. 11(2)/HO/39/2023
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Tamil Nadu Home Department, Noti. No. 11(2)/HO/20/2023

Tamil Nadu Housing and Urban Development Department, Noti. No. [1(2)/HOU/24/2023
Tamil Nadu Labour and Employment Department, Noti. No. 11(2)/LWSD/25/2023

Tamil Nadu Labour and Employment Department, Noti. No. 11(2)/LWSD/26/2023

Tamil Nadu Labour and Employment Department, Noti. No. 11(2)/LWSD/40/2023

Tamil Nadu Labour and Employment Department, Noti. No. 11(2)/LWSD/41/2023

Tamil Nadu Revenue and Disaster Management Department, Noti. No. 11(2)/REV DM/28/2023
Tamil Nadu Tamil Nadu Government, Noti. No. 11(2)/TDI/29/2023

Tamil Nadu Tamil Nadu Wagf Board, Noti. No. VI-3(a)/2/2023

Tamil Nadu Tamil Nadu Wagf Board, Noti. No. VI-3(a)/3/2023

Tamil Nadu Welfare of Differently Abled Persons Department, Noti. No. 11(2)/WDAP/49/2023
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